Annexure — 7
Name of the corporate debtor: M K S Oil Private Limited ; Date of commencement of CIRP: 09/12/2019; List of creditors as on: 16/03/2021
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Department has raised claim amount. As application has

Excise Excise Ward 5 been filed with Hon'ble NCLT for liquidation. Requested
and and Kurukshet Department to file fresh claim with liquidator once
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Abhimanyu Mittal

Resolution Professional of
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